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PROCLAMATION (Under Order 1 Rule 8 of CPC)

In the abovenoted writ petition, the petitioner has clhallenged the
seniority list dated 26.10.1994 of Assistant Accountants working in the U.P.
Rajkiya Nirman Nigam Ltd.

The Hon'ble Court vide order dated 10.12.2013 has directed the
petitioner to take steps for issuing proclamation under Order 1 Rule 8 of CPC
so that any person aggrieved may take notice of the above noted writ petition.

In view of the above, if any person feels aggrieved by the challenge of
the seniority list dated 26.10.1994 of Assistant Accountants working in the U.P.
Rajkiya Nirman Nigam Ltd. in the abovenoted writ petition, then notice is
hereby issued to such aggrieved persons to file their respective objections in the

above noted writ petition on or before ... \!..78Z = 4. ..
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